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ATHST A4, T g

e wi| RETe & (poraar I araer, 2025, AT & TSI, STETIR, 907 |l-gve 3,37-ave (i)
F1.T. 3927 (31), TadT 27 R, 2025  dgd THTTLTa 3T 4T 9

MINISTRY OF STEEL
ORDER
New Delhi, the 20th June, 2026

S.0. 3298(E).— In exercise of the powers conferred by section 16 of the Bureau of Indian Standards Act, 2016 (11
of 2016) and in supersession of the Cross Recessed Screws (Quality Control) Order, 2025, except as respects things
done or omitted to be done before such supersession, the Central Government after consulting the Bureau of Indian
Standards, is of the opinion that it is necessary or expedient so to do in public interest, hereby makes the following order,
namely:-

1. Short title and commencement. - (1) This order may be called the Cross Recessed Screws (Quality Control)
Amendment Order, 2026.

(2) It shall come into force on the date of its publication in the Official Gazette.

2. Inthe Cross Recessed Screws (Quality Control) Order, 2025, enforcement of IS Number and IS Title at serial
numbers 12,13 and 14 and the entries relating thereto shall not be operative for a period of 3 years from date
of publication in the gazette.

[F. No. S-20011/33/2025-TECH]
ABHIJIT NARENDRA, Jt. Secy.

Note: The Cross Recessed Screws (Quality Control) Order, 2025 was published in the Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (ii), vide S.0. 3927 (E) dated the 27" August, 2025.
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